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Defects:- 

9. (i) Name of the petitioner does not tally with the vak. execution. 

 (ii) Page-11 is blackish and not fairly legible. 

 (iii) Fresh legible copy/duly certified T/C of page-11/A may be filed.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


